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OOMMITTEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS
(Fifth Lok Sabba)
TWENTY-SECOND REPORT
| Chairman of the Committee on Private Members' Bills and Resolutions, having
been authorised by the Comnittee to present the Report oo their behalf, preseat this
wenty-socond Report. .
2. The Committee met oa the 20th February, 1973 for cxamination of the Constitution

(Amendment) Bill, 1973 (Amendment of articles 100 and 189) by Shri R. P. Ulaganambi,
ander Rule 294(1)(a) of the Rules of Procedure.
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0. G. SWELL,
Chairmen,
Nzw Duim; Commiziee on Private Membery Bills
February 20, 1973 and Resolutions.

Phalguna 1, 1894 (Sake) !
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